
GOVERNMENT OF INDIA 

MINISTRY OF LABOUR AND EMPLOYMENT 

LOK SABHA 

UNSTARRED QUESTION NO. 152 

TO BE ANSWERED ON 18.07.2016 

 

ILO BENCHMARK RATIO FOR ENFORCEMENT OFFICIALS 

 

152. SHRI B.V. NAIK: 

 

Will the Minister of LABOUR AND EMPLOYMENT be pleased to 

state: 

 

(a)whether the Government has complied with International Labour    

Organisation (ILO) prescribed benchmark ratio for enforcement 

officials; 

(b)if so, the details thereof and if not, the reasons therefor; and 

(c)the percentage of contract labour employment in labour market in 

the country, State/UT-wise? 

 

 ANSWER 

MINISTER OF STATE (IC) FOR LABOUR AND EMPLOYMENT 

(SHRI BANDARU DATTATREYA) 

 

(a) & (b): India has ratified International Labour Organisation (ILO) 

Convention 81 “Labour Inspection Convention”. The Convention 

provides a guideline for the functioning of the labour inspection 

system in member countries. The Convention does not prescribe any 

benchmark ratio for enforcement officials. 

  

(c): A statement containing the percentage of contract workers in 

Organized Manufacturing Sector in the country, State/UT-wise for the 

year 2012-13 is annexed. 

*                                                   ******* 

  



Annexure 

Statement referred to in reply to part (c) of the Lok Sabha Unstarred Question No. 152 by 

Shri B.V. Naik, regarding ILO benchmark ratio for enforcement officials for answer on 

18.07.2016. 

Percentage of Contract Workers with Total Number of Workers in Organized 

Manufacturing Sector {As per Annual Survey of Industries} for the year 2012-13 by 

State/U.T. Level 

S 

No 
State/U.T. 

Contract 

Workers 
All Workers 

% of Contract 

Workers to All 

Workers 

1 2 3 4 5 

1 Jammu & Kashmir 22063 49050 44.98 

2 Himachal Pradesh 40103 133727 29.99 

3 Punjab 130540 468127 27.89 

4 Chandigarh 1279 8315 15.38 

5 Uttrakhand 138939 267268 51.98 

6 Haryana 203035 431425 47.06 

7 Delhi 8500 78510 10.83 

8 Rajasthan 126427 339700 37.22 

9 Uttar Pradesh 228450 635759 35.93 

10 Bihar 70407 100512 70.05 

11 Sikkim 4651 8052 57.76 

12 Nagaland 870 2677 32.50 

13 Manipur 3481 5213 66.78 

14 Tripura 23262 25793 90.19 

15 Meghalaya 5950 9483 62.74 

16 Assam 27985 140896 19.86 

17 West Bengal 178770 537284 33.27 



18 Jharkhand 45123 127287 35.45 

19 Odisha 124588 213079 58.47 

20 Chhattisgarh 56294 137950 40.81 

21 Madhya Pradesh 74976 223790 33.50 

22 Gujarat 382505 1046462 36.55 

23 Daman & Diu 21357 97567 21.89 

24 Dadra & Nagar Haveli 31447 76279 41.23 

25 Maharashtra 497208 1233341 40.31 

26 Andhra Pradesh 104814 406048 25.81 

27 Karnataka 133730 665597 20.09 

28 Goa 16621 37338 44.51 

29 Kerala 45295 319582 14.17 

30 Tamil Nadu 313063 1602447 19.54 

31 Puducherry 11631 36945 31.48 

32 Andam & Nicobar Islands 78 398 19.60 

33 Telangana 369976 585728 63.17 

  All India 3443419 10051626 34.26 

 

********* 


